THE GAUHATI HIGH COURT AT GUWAHATI

(THE HIGH COURT OF ASSAM: NAGALAND: MIZORAM AND ARUNACHAL PRADESH)

PENDENCY/ ARREARS IN THE SUB-ORDINATE COURTS OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH,

AS ON 30T NOVEMBER, 2021

Disposal of cases Pendency of Cases
Ovening Balance Institution during the Disposal during the Closing Balance at the whichl:u'e more than 5 which are more than 5
Name of P g Month Month end of the month years old years old at the end of
the State. the month
Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total
ASSAM 87383 333202 | 420585 3857 17710 21567 3372 25153 28525 87254 | 326373 | 413627 314 776 1090 11411 44267 55678
NAGALAND 1832 2765 4597 282 378 660 275 328 603 1839 2815 4654 23 23 46 419 642 1061
MIZORAM 2683 3937 6620 672 602 1274 601 721 1322 2754 3818 6572 13 21 34 218 121 339
Asgxgggﬁm 2483 11683 14166 229 461 690 218 570 788 2494 11574 14068 03 129 132 521 3752 4273




